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Present; Shri S.K. Sharma, counsel for-the applicant.

•. Sliri PiH.tRamchandaiii;Sri counsel for the rspdts,

Shri S.K. , Sharma appeared and prayed' that

the O.A. -is not pressed and may be dismissed ' as '

withdrawn. We allow the prayer and -the pA-947/90,

'Piph Sharma Vs.' Union of, India is ' dismissed -as

withdrawn.• - -
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